- BEFORE THE AJUDICATING AUTHORITY
(NATIONAL COMPANY LAW TRIBUNAL)
| AHMEDABAD BENCH

AHMEDABAD

C.P. (I.B) No. 141/9/NCLT/AHM/2017

Coram:  Hon’ble Mr. BIKKI RAVEENDRA BABU, MEMBER JUDICIAL
 Hon'ble Ms. MANORAMA KUMARL, MEMBER JUDICIAL

ATTENDANCE CUM- ORDER SHEET OF THE HEARING OF AHMEDABAD
BENCH OF THE NATIONAL COMPANY LAW TRIBUNAL ON 26.10.2017

'- Narne of the Company: N Contech Engineers Pvt Ltd.
Wind World (India) Ltd

Section of the Companies Act: - ection 9 of the Insolvenc and Bankru tc
5 - Code .
s. NO_t_ NAME (CAPITAL LETTERS) DESIGNATION. EPRESENTATION N SIGNATURE
1 PREMAL Sypd ’t?e_mwn b M M
, PN LETRETAR )’ Loy
'ORDER "

' Learned PCS Mr. Premal Shah present. for Operatlonal Creditor/ Petltloner None
' present tor Respondent. - -

' Prooif of dispatch of copy of application lon Respondent ﬁled

Petltaoner is directed to serve notlce of date of heanng along with copy of order and
file proof of service.

List the matter on 07.11 2017 for Ob_]eCtIOIlS of Respondent and for hearlng before
admtsswn - -

Vs

MANORAMA KUMARI IKKI RAVEENDRA BABU

MEMBER JUDICIAL R MEMBER JUDICIAL

Dated éthis the 26th day of October, 2017.




